Information about Commercial Cases in various Commercial Courts constituted
under Section 3.4 and 5 of the Commercial Courts Act, 2015 for the month of June,
2020

‘ Commercial Commercial Court Commercial | Commercial | Commercial |
; Court | (at District Judge Level)  |Appellate Court  Division | Appellate
i |(below District (at District  |(High Court)| Division

Judge Level) l | (High Court) |

| Judge Level)
| No. of Courts Nil f 04 Nil 01 01

operational | (one each in four districts)

| No. of cases - 00 - ‘ -
\ instituted ‘

= —— - — oz } s — = — -
No. of appeals - i 00 = : S ! y
filed ' |

% No. of cases . a) COMMERCIAL COURT, . 5 =

pending EAST AT GANGTOK:- |

06 (Six)

. [PR No. 0172018 (M/s United |
Spirit Limited.

‘ Vs.

\M/s Mount Distilleries Lid.)

2 Arbitration No. 04/2019
(Roads and Bridges Department
Vs, Mss KMC Brahmaputra
Infrastructure Lid.)

3. Arbitration No. 05/2019 (M/s
| Teesta Urja Lid. Vs. M/s Abir
i Infrastructure Pvt.  Lid. &
' others. ’
{ 4. Civil Exe. No. 27/2019 (M/s |
{ \Praj Industries Limited Vs. M/s
\Sikkim Breweries Limited. ,
|

5. Civil Exe. No. 28/2019 (M/s
I Praj Industries Limited Vs. M/s
? | |Sikkim Breweries Limited. | ;
| | | |
6. Arbitration 02/2020 Border
Roads  Organisation  vs.  M:s
Abhyudaya Housing & _
Construction Pve. Ltd. & Anr: !

| b) COMMERCIAL COURT,
| f 'WEST AT G YALSHING. y
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! 9 COMMERCIAL
COURT, NORTH AT .
MANGAN. !

i - NIL

d) COMMERCIAL
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§ NAMCHL.
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